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I. die a.a.. of alae ec.aunoe OD Privale Me.ben· BiUI aDd ........ 
..... -. ...... iIed by alae Coiaaainoe to prelent the Report 011'" bellalf. 
preICIII ... Teatla Rcport. 

2. TIle C ... inee met a. 28 Apnl. 1992 f0r-
I. a ·Fe_" ud aIIoc:atioa of time for d~ of B. (w. Appuda) 

.-Ier ___ (b) ud (c) of Rule 294(1) of tlae Ru" of Prucedurc. 
D. AIoc:atiM of time under rule 294(1)(e) of the Rules of Procedure to the 

.......... t item NOI. 2 and 3 set down in tlae Lilt of B lilea for 
n..Iay. 30 April. 1992. 

a" ................. ., .......... 

3. De Ow-inee CIOIIIidered dauification and.lloc:atioa of lime to four BiOI 
spocified .. die Appendia. 

4. After CMlidena, aD IIptdI of the BIIII. the Comaaittee I'CCIOIIIIIICIId tllal 
(i) De N...... Population Policy Bill, 1992 by Shrim.li Pntibll. DcYilinp 
htil·_ Ca) De J.... (Inquiry) Amendmenl BiD. 1992 (A".",...", 01 
,... J} bf SIari SoauIath CIlallerjcc. be placed in calCpry 'A' and the 
rc= .. I two BiOI be placed in cateaory 'B'. The Committee recommcDd 
...... of ria: for cacb of the Billa U lhowa in column 5 of lhe Appcadbl. 

Ale" ... ., dIM .. a ... tot .. 
5. TIle eo..inec recoaunend allocalion of tilDe to rClOlutiona _ follows: 

(1) ........ by Slari Sa.,..,.1 Misra reprdin. compctIIIIinn 2 houn 
10 .... of Bhopal pi dilUlCr. 

(2) .ea.tioa by SIari Suclbir Oiri retardina aanc:tioal... 2 houri 
Uby •. .. ......... 

6. n. Ow-inee I'CCDlllmeDd lbat-
(i) die c' ...... ad IIIocatioa of lime to Billl by the eo..ktee. u 

..... ill die Appcacti •• be ''''- 10 by tile HouIe1 .Dd 
rli) die llIoc: ... of time to raoiutiODa, u Ihown in .,.,.,..,.. 5 .bowe, be 

...... to by tile HOUle. 

NEWDEUD; 
April 21. 1992 
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51. NIIIIC of the BiD and Bill No. Catepy r .. n> 
No. mcmbcr-in-c:harac I'CClOIII- ... .adcd 

mended 

1 2 3 4 S 

1. Tbe National Population Policy BiD. 46 of 1992 A 2 hours 
1992 by Shrimati Pratibhl Dcvisinp 
Pllil. 

2. Tbe Representation 01 the People 70 of 1992 B ~hoUJ1 
(Alncndmcnl) Bill. 1992 (Amend,.", 
0/ m:tIDIf 7) by Shrimlti Dil Kumari 
Bhandari. 

3. The lad .. (Inquiry) Amendmenl BiD. 68 of 1992 A l·houn 
1992 (Ammtlmatt 0/ 1«1;0" J) by 
Shri Sonmllh Chatterjee. 

4. Tbe Motor Vcbidea (Amcadmcnt) 66 of 1992 B 2 hoon 
BiU. 1992 (AfMIIII,.", o/l«Iion 166) 
by Shri P.C. Thoma •. 




